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NARCOTICS CONTROL BUREAU 

New DcJhi, llie 10th December, 1996 

(YP.5$1 :-- Tr 1'xrcie of ilie p'wis confirrcd by Sub-ecions (2) and (8 ) of Section 24 of the Code o( 
C imi ,  ii PIrcU, 1973aud Section 36Cof the Nacr'tmcs Drufsund Pychoropic Substances Act, 1985. he C itta! 
G( vf . hi c by cxtcr ds 'he appcin rnicnt of Shri R.S. Singh, Advoc a as Sprcicl Public P:oscuLor for conducting 
cb Si ith'.' CUI of Nacctic D ugs and Ryclicti epic Sublanccs Act. 1985 in i1i cou [s at Va:ci-jasi for a Pnrthcr 
psricd of hcc ycars with . IT'cct fom 13-4-96 on the following tcrr,s 

L fJS PAYAPLF: 

1. Fees for driftirg complaint 

2. Fees for cfftctive hearing 

3. Fees for itoncffctivc.[iaiir.g 

4. Wsittcr. Opii.ioti 

5. Coii'.ita c 	higs 

Rs. 1501- per case. 

Ps. 350/- per case. 
Rs. 500/- per day for mole than one case. 

Rs. 200/- per case. 

s. 200/-  

Rs. 150,'- pe: con 'cai cc .ubjaci to 0 iha7artlUifl 1 th:ee c':11tc 
per case. 
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jF.Nu. V/7/95-NCB (Legul)l 

M.C. MEHANATHAN, Dy. L gal Ad'ker 

3;iftiT 4ff T'?fit 

(tirinc ):iFfaT tirr) 

(((zr mrtiv 

1 3 	 1 990 

M. 	f. ff. 582,---'4R4YT nv-r< 1TfTftf, 1923 (1923 TT 5) 	T 9LT 31 EffT 1TP1 (i) 	'c 
rre, '4Tr T0 	fclt9N, 1950 ii 	uf'rg 	f4TT ff ;rci 	ina 

1WI Ti, .Ii' 	3, 'T 	(1) 	r'Z 1101 	t 1 	'u' 	r -nm 	n 	)r 	tio - r (-iirfpp fsj 	fi) 
(Pi 	cra 	fr) 	'r 7r't'1f 	31 ZTC, 	i 	rrftmtr 	rtrr 	 19 	oefcrq' 	frfITr 

f10 	, f' 	ar wft 	fft IT 	9T 	g)-f 	1 'PiriT 21 	r 	fTW9T T 
I 	3T0ris7t I7F ffT IT 	mr f 	 sm' 	ti 	- 

"fir ni' 	5rq 	r qf7it 3fT7 Flfl 	i 2:eap - 	i9j,; 	 p- 



qtK f 	fr 4 	zFt:  rr'tc Til %iq , rq 

tf: 	if'i'i EOT F 	11r{9TL !.923(923 fl 5) 	( T1T 28 
	

RI 71 IfT 	r 	ft;h 
r 	 TFTTf 	 j(fl 	T 	1iT 

fli 

rTT (T -ir q 4tt)ITT9 	I 
	

r 

(2) 	 rrc 	r 	-r 7TOT 	ir rri 

frr 	ir 	 ipso 	(f 	 ir ruirr) 	, 	iiuic 

(r) 	1T (c) 	: 	
(4) 	, LRIlIn-  3 	 nfr 

74 i ;~( tr 	'T 	 4r 	ç 4T-q7 	mmr iii 	r cir 

f 	 , 	i 	1r 	 r 	 ;Q 4T 

cir 	P'- Th 	R 

wrl , zt 	fr - 	 j€: 	 :1 	-:f 	4rr 	 nr 

iTT 	f7f 	 T 	1T 	, 	i 	 /11tT fl 	I 7 T 	 1T 111 
f 7.T17 	, [ fTf 	i15T-qI 	tT 	N1J 	 'P 

() 	 (:i) 	, f'qi 	2 	1F IT fTTOT 	fRrTTr, ql?T--- 

fttctor 	I ii 	r 	ri-c 	 arj f 	t 	 rr 
crp 	rr 	 fr 777T 	't I' 

3. I9 	•, 	IV 	JTJ 	ir 	, ri 	r ik ui 	ll'T7 	 n- c 	fn 	ii 	zi 
• 	!lfa I iTP 1 	' 	IT rFt cr 	fr9ffpFr 	cp; 	51 f9rirfcpi 	fn 

1. Tr5rZfq 	7T r fZr1T 	i1 	---------iFr c 	 rr.- i 	fa 

1R 	rc 	TWIt, 	ftt 	;r 	t 	t 	tr. -Ir 	c 

frr ft 	f 	 19 —---------m 

TI - r9 ir Tc 

I 	?fII' 	TPTrT 	1, flT 	11If 	 fT-f 71- 1 

'1;T; III ft 

- r TIT W, T 54 tPT-

[vT 	.i(ft)] 

wrT-r 	Tf------ --------------------- 

fkr Zft fkfq ------------ -.--.-------- 

t91'T------------------------- 

fPthT qTT  9T 	--------------------------- --.-.--,-- 

f9r1T w r 	ftfIf—.—.......................... 

'r 	----------------- 
fqu 	t f -fr--------------------- - 

Tut f -Jf  

rr-ifr 	rr-------------------- 
tIf 

r {T--------------------------- 
- ------------------- 

frri 	ff------------------- 

-- 



2720 THE GAZETTE OF INDIA; DECEMBER 28, 1996/PAUSA 7, 1918 	LPi ]I—SEC. 3(i)] 

---- 

q~rqT Eta: 	 -------- -------- 

4T -- ---------- _____ _____ 

¶ 	- 

tmTm ------------ 
fiii --_-__ 

------ - 

cf f–.-_---------- --------  

TT1k'l 	------ 
1TT 	 it------ 

TfTtT frt irr k f 	 fi 	'i k 

	

rrk iig 	 rri 	r -r 	(17 i 

T1T ------fw t, 	cr fTTR Twilfa, f 	 fr,4 

t 

frrT Ti  qwa 	 frifm 
(ii) 

fT:—Trzrrtt kwft *r 	rr k 	r<r 	rr 7r qTrffui7 f 	l -  4 

	

fr (, 	 TT 51TrfrT f 7 T ft 	 T 	TffT iff7zu riii 

rf 3 

(fa1'ir Zr 'rt 	T 	TUTq) 

[twr 4(ft)] 

fr ¶1 	I1ftM--- ------- -  

frr t ff ------ ---------------- 

/ft/ t----------- 
- 

frfr--.--------------- 
r --------------- 

ff 	

- 

r --------  
__ 

4t 

q 

T q ü 
fr?r 

(rti 	r4 

- ---- __ ________________ 

	

*IT 	-------- 



3(i)] 

7qrf7l 15TT .TLiT 

rr - 	mtt 

fT  
r- r 	rTc9: 

r -: -k 	 i3. i 	 99Ir  7 	i 

T1 	tir iu fr 

1T 7F, r 	 TT 	 g{r:: 

r 

ccr r 

(rrr 

fccp :---it 	rr 	 rr 	 r 	ffuir f 	i 	rk af 

	

F1 	rfii fT 	3PpR-9t 	 fl'3T 	 T 

fTT iW1T 

5. 	f TrrLTr.r 	, 	4 	T1tT, f1T{? 	TT-T' 	rrfq - 

'q;T 

1 	-f 	 rTir 

T1T 4V)] 

7rT1 tr 	ifUTTT 	rtn rr 	tpr 5q(9r t TT ,7 5rM7-q-q, t777  IFT 	5R474 

fh 	 rurr 'r 	frmr frrr 	r 

zrr 	ZN 	 qr frrvr ffr 

	

rfif/ 
	

57PT-q 	 9T-T 

1n ZF 
	

tf 

7 1f 	f-uqtT 

rrrr 4Trfl9 	trTv 

WT1tVFT 

(f.r./fft. 7 ) 	r1- PT 

r 

	

rciTr4t 	 rr1fir l- T" 

[fqftrr 	6(5)/95—tiT91 

1t'?1, 

	

t 	fcqv :--r ff 	F.2TT1. 	Prr 600 f9T 	15f( 7  1950 R 

PT4 TO -4 4 ffPT TI 	rTr 	ff[ 9T it 	rrthr 	f 

(i) ffT.77.t7T. 	t1T 178 	24T, 	1990 

(2)  q  17 	tIt 24m4, 1990 

(3)  i 4 S Sff 1993 

(4)  11.?T1J -T. 16f9T7 1993 

(s) Trf. Tr.fI. 	Fi7TT 6 34f9rT 251 	TF J  1993 

(6) 107 19T7 26 T, 	1994 

(ff:-T 	f.1F.f9. 	1T 	223 f7 	14 ff 	1994) 



2722 THE GAZETTE OF INDIA DECEMBER 28, 1996/PAUSA 7, 1918 	[PART II—SEc. 3(i) 1 

() 	 ftff 	4, 	1991 

(s) 9T.T.tk. 	Zrf 402fT 	12 	1994 
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MIN[STRY 0!' INDUSTRY 

(Dtpatmcnt of Industrial Dcyclopiett 1) 
(Central Boilers lloaidt 

Nw Delhi, the 13th December, 1996 

G.S.R. 58.--\Vhercas certain draft regulations, further to astcod the Indian Boiler Rc.ulalintc. 3 95(s, orre puhIishd LLS re-
quired by sub-section (1) of section 31 of the Indian Boilers Act, 1923(5 of 1923) at pages I 104 to 11; -,1 7 of 1h Gazette of India, ['art. It 
Section 3, Sub-section (i) ,dated the 15th Tune, 1996 under the notification of the Government of India in the 1iistr,' of Insjustn' 
(De-partment of Industrial Development) (Central Butlers Board) No. 0 iF. 21, clatnil tw 31,t fyi tv, 991/ in"i:init ohjcciions and 
sugcstions (coin all persons likely to he affected thereby till the expiry of a period of tort)' five days Corn the d:ite os whict cot' , i.s 
ot the Gazette in which the said notification was published were made available to the public; 

And whereas the said Gazette was made available to the public on the 2nd day of Jul. 1996: 

And whereas no objections or suggestions have been received, 

Now,thcrefore, in exercise of the powers conferred by section 28 of the Indian Boilers 1ct, 1923 (5 of 923), the Central 
Boilers Board hereby makes the following regulations further to amend the Indian Boiler Regulations, 1950, nancly 

I. (1) These regulations may be called the Indian Boiler (Third Antctidment) Regulatiocs. 1996. 

(2) They situ11 come into force from the date of their publication in the Official Gazette. 

2. In the Indian Boiler Regulations, 1950 (hereinafter referred as )ilC said regulations), in regulation 1, 

() in sub-regulation (c), its clause (iv), for paragraphs 3, the following shall be substituted, namely ,  :— - 
'Provided further that to respect of the steel made and tested by Well-Known Steel Makers recognised by the Centrol 

Boilers Board in the manner laid down in regulations 4e\ to 414, a certificate of Well-Known Steel Maker in fornt (V 
A shall be accepted in lieu of a certificate from an Inspecting Authority 

Provided also that In respect of the tubes/pipes made and tested by weil known tube/pipe maker recognised by INc Central 
Boilers Board in the manner as laid clown in regulations 4A to 411, a certificate of manufacture snd test of well known 
tube/pipe maker in form Ill D or III F,as the case may be, shall be accepted in lieu of a certificate front an Inspecting 
Authority;" 

(ii) in sub-regulation (g), after Note 2, the following note shall be inserted, namely :-- 
"Note 3. Photostat copy of the certificate in Form III C shall be accepted provided it is endorsed by the manufacture, 

or the Inspecting Authority." 

3. In the said regulations, in Form IIIC, for paragraph beginning with the words, "The part has been designed" and ending with 
the words, "whose signature is appended hereunder", the following paragraph shall be substituted, namely -- 

"The putt has been designed and constructed to comply with the Indian Boiler Regulations for a working pressure of.......... 
and satisfactorily withstood a hydraulic test using water or kerosene or any other suitable liquid to a pressure of........ 
on the ..............day of. .........19 ..........in the presence of our responsible representative whose signature 
is appended hereunder." 

4. In the said regulations, after Form 11IC, the following forms shall be inserted, namely 

"FORM 111 D" 

Certificate of Manufacture and test 

[Regulation 4(c) 

CertificateNo.......................................................................................................... 
Dateof Manufacture................................................................................................... 
Nameof Part.......................................................................................................... 
Maker's Name and address.............................................................................................. 
Code of Manufacture/Specifications.................................................................................... 
Material 
HeatNo............................................................................................................... 
Process of manufacture.................................................................................................. 
Fully killed/rimmed/semi killed.......................................................................................... 
Chemical composition................................................................................................. 



irirI10 	3(i1 	 T- 1 7;-4q-,t 	fljct1P 7 	tElIS, 

Pires 
l\ain dimcusion . 
Tolerances 
Mode of ntanufacture . 
ldcritittcatioii marks . 
Bend Test . 
Bend test on sveld 
Flare test . 
Flattening test 
Drifttest............................................................................................................. 
Tensilestrcnth 	....................................................................................................... 
Crushing test. . .  
Heattrcatirient......................................................................................................... 
Flangetest............................................................................................................. 
Finalhydraulic test..................................................................................................... 
Non-destructive eaamination............................................................................................. 

Certified that the particulars entercd herein are correct. 

The part has been manufactured to comply with the Indian Baiter Regulations at our works above named and satisfactorily with-
stood a water test Of. ...............on the..............day of..............I ............in the presence of our responsible 
re.presentatis e whose signature is appended hereunder. 

Maker's Representatise. 	 Maker...................... 
(Name and signature) 

Note 	In the case of pipes made from tteel, made and certified by Well-known Steel Makers in India or other countries, particulars 
regarding the'material' as certified by them (in any form) shall hc noted in the appropriate columns or paragraphs in thks 
certificate. 

FORM 111 F 

(Certificate of manufacture and test) 

[Regulation 1(f) 

Muker's Name.......................................................................................................... 
Code cf ManufactureJSpcciflcations....................................................................................... 

Material 

HeatNo............................................................................................................... 
Proccasof Manufacture.................................................................................................. 
Fully killed/rimmed/semi killed........................................................................................... 
Chemicalcomposition................................................................................................... 
Tubes 
Process of manufacture.................................................................................................. 
Maindimcosions....................................................................................................... 

Toleranecs............................................................................................................ 
Tensilestrength........................................................................................................ 
Elongation percectage................................................................................................... 
Bendtest ............................................................................................................. 
Flatteningtest.......................................................................................................... 
Crushingtest........................................................................................................... 
Havetest.............................................................................................................. 
Flangetest............................................................................................................. 
Bondtet on weld ..................................................................................................... 
Bulging test and drifting test 

(for copper and brass)................................................................................................ 
Heattreatment......................................................................................................... 
Hydinulictest.......................................................................................................... 
Non-constructive exiuniriat 10 11.  

C:crtiiicd that IjiC ps ticulars eiterei herein are correct. 

The Tubes have been I1IUILLIPCtIJI ed to comply with tho ldin t3oitcr Regutatinsit at our woks iihove naneel and satisfactorily 
withstood a water test oC..............tin the. ...............day of.................................'i the presenence of our 
responsible rep•ese'itati'; whosc signature is iinpende(! hereunder. 

Mal:er's Itepreccotative 	 Mukc'..................... 

(Name and signature) 

Note : .. Tn the Case of tbcs made Porn stet, made and certified by the Vell-known Steel Makers in ludla or other countries, parti-
culars regarding site 'material' as certified by them if anY form) shall he noted in the appropsdate columns or paragraphs in 
tt,s certificate''. 
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In the said regul.ittions, for Form IV A, the follon lag ahall be substituted, nmnIy 

I'ORM IV A' 

( ERTIFJCATr OF MANtJFACTUP,E AND RhSUI rs t1 TLS I S 

IN LJEU OF FORM TV 

[Regulation 4(c) (k.)J 

it is hereby certified that original steel Maker's certificate in Form IV contain following irit'oi mation in icspCct of the miucria' II ret 
ti the manufacture of the boiler or parts thereof bearing Maker ,, Number . ............Simple and according to Drawing Number 

Fart of 	Ounotity 	Cast/Heat No. Plate No. Steul Making Process 	Specification 	 Dco.sidtion 
Iloiler 

	

2 	 3 	 4 	 5 

Name of Steel Maher/Part Test Price No. 	 Certificate No. & Date 	Length BreadUh,'O.L. 	Heat Treatnueuut 
Maker 	 Thickness 

1 	 2 	 3 
	

4 
	

S 

	

Chemical Analysis 	Y.S. (Kg! mm 2 ) 	U.T.S. (Kg/mmi) 	Elongation '<,O.L. 	Bend Test Remarks 
C Mn P S Si other alloy- 
ing elements 	 (,) 

	

2 	 3 	 4 	 5 

Official Seal 	 Inspecting Authority' 

File No. 6(5)/95-B0i1crsj 
V.K. (lOLL. Sec). 

Fnotnotc : .. The Principal regulations were published in the Guujettc 01 India as S.R.O. N. 00 dated 15th September. 1950 and bust 
amended vide Gazette notifications numbers - - 

(i) GSR 178 datcd 24th March, 1990 

(ii) GSR 179 dated 24th March, 1990 

(iii) GSR 488 dated 9th October, 1993 

(iv) GSR 516 dated 23rd October, 1993 

(v) GSR 634 dated 25th December, 1993 

(vi) GSR 107 dated 26th February, 1994 

(Eratra GSR 223 dated 14th May. 1994) 

(vii) GSR 250 dated 4th June, 1994 

(viii) GSR 402 dated 12th August, 1994 
(ix) GSR 427 dated 20th August. 1994 

(x) GSR 562 dated 12th November, 1994 

(xi) GSR 607 dated 101h December, 1994 

(xii) GSR 83 dated 25th Feburary, 1995 

(xiii) GSR 93 dated 4th March, 1995 

(xis) GSR 488 dated 9th November, 1996 


